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Yogendca N-ram Mathus Wa.- dnten of India & .-"; ~

Hone$ sZahees Hsit_ﬂan, F’é e

{3y Hon, 5.Zsheer Hasan, v.C.)

upit Petition Noe 14752 of 1904-h!i'bi!h
cepsived on tpapafer froa the ?un. High Court of
Juiicatuyre at R1inkabad Lo thie Trihunll under ﬁlﬂiﬂl‘l

The netitipnar was = aeillad workez in Teiveni 3trﬂﬁﬂﬂu
Ltd., Raind, A1iphabod, He has piled this petition lgli.lﬂt;

¥ainacing Dizectoy, Trivani. seruchurals Ltde Naini and Oth

ror cuashing the tepmination order.

For want 3f notipication undex section 14
5P the Ruministritive Tribenala Act this Trib-unal has
o jurisdicilion to cacditde this case, 56 the file of ) 5

Judicotures at Allatiat 2 d,

Vipe Chairnan

Dated the 2)Vh Aug.,1967




